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This case was listed On 28.3.96jan 

account of declaration of holiday on 28.3.96 the cases 

listed or 28.3.96 has been listed on 3.5.96. This 

case has been taken up on mention as the interim order 

has been passed and expiring on 28.3.96. 

Sh. U.S. Dwivedi proxy'counsel to ." 

Sh. G.P. Agarwal is present, and praytfor extension 

of the interim stay. Fix on 16.4.96. 

In the mean while interim stay will 

continue till next date. 
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